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The Deputy Minister nehabllilation
(Shri J. K. Bhoasle): (a.) A plan for
the construction of temements, houses
and shops was finalised in consuliation
with the State Government in the be-
ginning of the financial vear 1952-53.

(b) Tenements ao_qo
Houses/flats .. 1110
ToraL 10,000 Units.

ﬁ'oantAmm&rumum

*418. Shri Velayndhan: Wil the
Minister of Commerce and Industry be
pleased to state:

_(a) whether any World Bank -aid is
likely for the steel production expan-
sivu programme of the Government .of
India; and

(b) what happened to the Japanese
and the German l'or setting up
a new steel mill in

2e Mmister of Commerce ali -
dnsfry (8hri T. T. Krishnamachari):
(a) The guestion is hypothetical. I am
unable to hazard an answer.

(b) A proposal has bean ﬁde by a
Jaosanese Industrialist. The proposa!
is being examined.

InviAN-oWNED NEWS Amms

*419. Shri-N. P. Sinha: Will -the
Minister of Information and Breadcast-
inT b~ pleased to state the number of
Indian-owned news agencies in India?

The Minister of Toformation amd
Broadcasting (Dr. Keskar): Unlike
newspapers which are.requireqd to file
a declaration under the Press and Re-
gistration of Books Act. ‘at predent mo
regisiration under the Act is necessary
in the case of news agencies and Gov-
ernment have, therefore. no accurate
iniormation regarding the number of
such news agencies.

PRICES OF CEMENT
*422. Shri Beli Ram Das: (a) Will
the Minister of Commeree and Industry
be pleased to state what are the prices

of ~ement prevailing in Calcutta, i,
Bormhay and Gauhati

(b) Is it a fact that each: s'm of
cement must contam 112 1bs. of
cement? g

.

(¢) If the answer to part (b) above
be in the affirmative,. hw is- it that
or~ bag of eement.in, cantﬂins
o) lbs. of cement only?
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(d) What is the reason for this dis-
parity?

(e) What steps do Government pro-
pose to take to supply cement to Assam
at a uniform rate?

The !\li:!ster ot Commeree and In
a (Shri T. T. lrlsllumarhlrl)
T{a) The fo.r. destlnatwn price of ce-

ment wh,lch the producers are al

to charge at Calcutta, Delhi and Bom-
bay is Rs. 71 per ton plus cost of pack-
At Gauhati, an addition over this
mfce depending - onthe actual freight
incurred in effecting supplies to this
remote station, is allowed. Retail
prices are fixed by the State Govern-
ments l'::ome?rdhm:.h them!é;as:s of the
priaec eable by the producers, after
taking., n?t:g :mount handling and other
inciderital charges.

(b) No Sir. _
(c) and (d). Do not arise.

‘(€) The remoteness of . this State
from any cement factory and the trans-
ort_conditions in the State render it
F possible to make available cement
at a uniform rate throughout the
State.

. DEVELOPMENT or CorTacE INDUSTRIES

*431, Shri Dabhi; Will the Minister
of Commerce and Industry be pleased
to refer to the answer given to my
Starred Question No. 1564 on the ath
July, 1952 regarding ‘priority given to
the development of cottage industries,
and state l.lr exact methods by which

Government have gwm.or contemplate
giving high priority to the followins
cottage industries:

(i) Khadi; (i) Ghani-oil;  (iil)
Paddydthrasm and (iv) hand-grind-
ing r.['a! corn?
| ; nf_(}mmme (Shri

e ): (i) Khadi.

It hag been. decided to set up a “Khadi

‘Board”. This

of Khadi and Village industries,

(ii) Ghani oil.

(a) The ' Indian Central -Oilseeds
Commiitide has been financing schemes

in‘ the various States for the urganiza-
tlion of co-operative societies of village

It hds f3ken s to ularise
&éb eVardha ghanis wlggh upa?um
vement over indigenous ghanis.

(p) Schemes have been  sanctioned
for the grant of interest free loans to
certain State Governments to two
fakhs of rupees for each State for
financing co-operative socu:tles of oil-
men,



507 Written Answers

{d) The Committee is subsidising
co-operative whaolesale stores to cope
with fluctuations in oilseed prices.

(e) Special arrangement has been
rmade with the Akhil Bharat Sarva
Seva  Sangh, Gram Udyog Vibhag,
Maganvadi, Wardha, for training of
organizers and carpenters in the village
oil erushing industry.

(f) In the interest of this village in-
dustry, the Government of India have,
at the instance of the Oilseeds Com-
mittee. urged that State Governments
should prevent indiscriminate estab-
fishment of oi!

(g) To help the oilmen from compe-
tition from oil mills, the Committee
has recommended that Stat: Govern-
ments should exemp. oilmen owning
two ghanis from sales tax.

(h) With a view to improving the
efficiency of the existing ghanis, the
Committee has announced an award of
Rs. 5000 to any one who designs the
best model of village ghani.

(iii) and (iv). Paddy-thrashing and
hand grinding of comn,

The Village Industries Board, to
which I have already referred earlier,
will examine the question of giving as-
sistance to paddy thrashing and hand-
grinding of corn.

Houses For DispLACED PERSONS IN
DELHI

*422. Shri Balmikl: Will the Minis-
tet:teof Rehabilitation be pleased to
state: '

‘{a) the number of tenements built
for displaced persons upto October,
1952 in Delhi and New Delhi;

- (b) the mew townships which are
being built round about Delhi; and

(c) the number of displaced per-
sons who will have residential ac-
commodation thereby ?

The Deputy Minister of Rehabilita-
tion (Shri J. K, Bhonsle): (a) 23,566
terements, 4.526, houses. 2.090 plots
and 655 shop-cum-residences have
been provided for displaced persons i
Delhi up to October, 1952, In addition
1.200 cheap tenements, and 2.300 nlots
have been made available to ineligibl-
es as relief,

(b) A statement is placed on the
Table of the House. [See Apperdx II,
annexure No. 48]

(¢) 1-78 lakhs.
AccumuraTion or Coar

_*423, Shri N. P. Sinha: Will the
Minister of Production be pleased to
stale what is the total accumulation
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of coal at pit-heads in the coal flelds
of Beiigal and Bihar as on the 3lst
August, 19527

The Minister of Production (Shri K.
C. Reddy): 3,107,650 tons.

Revision or CLoTH PRICES

*424. Shri N. P. Binha: (a) Will the
Minister of Commerce and Industry
be pleased to state when the last
quarterly revision of prices for coarse
and l;nedium varieties of cloth was
made?

(b) Was the price reduced or in-
creased?

(c) What was the percentage of re-
duction or increase?

d) How 1 did the revised prices
rexgmininfo?'nog?

The Minister of Commerce and Inm-
dustry (Shri T. T. ):
(a) In July for the quarter July-Sep-
tember, 1952,

(b) and (c). Prices of coarse cloth
increased by 5'55 per ceat. to-675 per
cent. over June 1952 prices and thoge
of medium cloth were reduced by 0.63
per cent. to 1.58 per cent

(d) These prices still continue in
force except on certain varieties of
clgth over which price control has been

POWER ALCOHOL

+425 Shei Jhulan Simba: Will the
Minister of Commerce and Industry be
pleased to state:

. (a) the total quantity of petrol saved
as a vresult of the compu
admixture of power alcohol therewith;

(b) whether the required quantity
of power alcohol was produced in the
country in its entirety or imported in
part from outside also;

(¢) how the above admixture affects
the price of petrol; and

(d) the steps Government are taking
to develop the power alcohol industry
in the country and the result achieved
thereby so far?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):

(a) 1950 36 million gallons.
1951 5-32 »
- 1952 ... 54 " "

fupﬂ.o September)
(b} The entire quantity was produc-
ed in the country.





